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Cement Corporation of India Ltd.
1311. SHRI LAKHAN LAL
KAPOOR:
SHRI RAM CHARAN:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether it is a fact that the
Cement Corporation of India Ltd. has

revised its policy of selling cement;
and

(b) if so, the methods of granting
licences tp the selling agents?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED): (a)
No, Sir.

{b) Does not arise.

FElectrification of Ernakulam-Trivam-
drum Railway line

1312. SHRI VISWANATHA MENON:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government propose to
electrify the Ernakulam-Trivandrum
railway line.

(b) whether Government have re-
ceived any representation from any
official body in this regard; and

(¢) it so, the details of the electri-
fication scheme?

THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) No

(b) and (c). The feasibility of elec-
tritying the Ernakulam-Trivandrum
section was raised in the In!m"mal
Parliamentary Consultative Committee
Meeting, held in November, 1968, at
New Delhli. A preliminary investiga-
tion has revealed that the level of
trafic does not justify the relatively





